M.C. Appin. No.(SH)96/2013
In Review Petn.No.(SH)6/2013

BEFORE
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH
THE HON’BLE MR. JUSTICE S R SEN

24.06.2013

(T Nandakumar Singh, J)

In view of the order passed today in Review Petition
No.(SH)6/2013, this misc. case also stands disposed of.

JUDGE JUDGE

Lo



M.C. No.(SH)197/2013
In WP(C)No.(SH)171/2013

BEFORE
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH
THE HON’BLE MR. JUSTICE S R SEN

24.06.2013

(T Nandakumar Singh, J)

In view of the order passed today in WP(C)
No.(SH)171/2013, this misc. case also stands disposed of.

JUDGE JUDGE

Lo



WA No.(SH)14/2013
BEFORE
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH
THE HON’BLE MR. JUSTICE S R SEN
24.06.2013

(T Nandakumar Singh, J)

As prayed for by the parties, list this case again on
Friday (28.06.2013).

JUDGE JUDGE

Lian



WA No.(SH)15/2013
BEFORE
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH
THE HON’BLE MR. JUSTICE S R SEN
24.06.2013

(T Nandakumar Singh, J)

As prayed for by the parties, list this case again on
Friday (28.06.2013).

JUDGE JUDGE

Lo



